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Title: Discussion on the motion for consideration of the National Capital Territory of Delhi Laws (Special Provisions) Bill,
2009. (Bill Passed).

MR. DEPUTY-SPEAKER: Now, we will take up Item No.31. Mr. Jaipal Reddy, the House was adjourned till 2.00 p.m. and
2.00 p.m. means 2.00 p.m. But you were late. It should not happen again.

THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY): Sir, at the outset, I offer unqualified apology for my
unintended absence. It was partly because of confusion. Sir, may I now proceed?

MR. DEPUTY-SPEAKER: Yes.[R42]

SHRI S. JAIPAL REDDY: Sir, I beg to move:

"That the Bill to make special provisions for the National Capital of Delhi for a further period up to the 315t day
of December, 2009 and for matters connected therewith or incidental thereto, be taken into consideration. "

Sir, I would not take much time of the House. Delhi has witnessed an extraordinary phase of series of storms during the
last three years in the forms of court orders, ceilings and demolitions. We, in the UPA Government and Urban Development
Ministry, have risen to the occasion time and again and I must thank the Parliament for its unstinted and undivided support
to every legislative initiative I placed before Parliament.

16.06 hrs. (Shri Balasaheb Vikhe Patil in the Chair)

While rising to the occasion we did not fall a prey to populism. On the contrary, we seized it as a constructive opportunity
to see that Delhi is allowed and enabled to develop on proper lines. The results are the initiatives on this issue by UPA
Government and are all there for everyone to see. Our Congress Government in Delhi has won for the third time in a row. I
look upon the results not only with great gratification but also with joy and pride. We have in the meantime not only
provided protection to all the affected people, but also adopted the Master Plan Delhi 2021 which enable proper planned
development of Delhi. Even so, certain processes need to be cleared and the present Bill would like to provide protection to
six categories of development: First category is slum dwellers and Jhuggi Jhopri clusters; second category is existing farm
houses involving construction beyond permissible building limits; third category is schools, dispensaries, religious
institutions and cultural institutions; fourth category is storages, warehouses, godowns used for agricultural inputs or
produces including dairy and poultry in rural areas built on agricultural land; fifth category relates to unauthorized colonies
including village Abadi and its extension; and the sixth category is urban villages in addition to village Abadi and its
extension.

Sir, with these few words I commend this Bill for consideration.
MR. CHAIRMAN : Motion moved:

"That the Bill to make special provisions for the National Capital of Delhi for a further period up to the 315t day
of December, 2009 and for matters connected therewith or incidental thereto, be taken into consideration."
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SHRI SUDHANGSHU SEAL (CALCUTTA-NORTH WEST): Mr. Chairman, Sir, while I am accepting the Bill introduced by hon.
Minister Shri Jaipal Reddy to make special provisions for the National Capital Territory of Delhi for a further period up to the

315t Day of December, 2009, I would like to draw the attention of the hon. Minister, Shri Ajay Maken to one thing. It is true
that for any State, for any Capital, there should be some perspective plan and accordingly, for Delhi also, you have
proposed to have one prospective plan which will be valid up to 2021.

While making it, you have given some proposals within this Bill where you have categorically mentioned that for
taking decision on regularization of unauthorized buildings, you need to have some time. Secondly, you have correctly
mentioned that the problem of hawkers should be looked into and there should be one positive decision for it. You wanted
some time for that also.

As far as hawkers are concerned, you must be knowing that in this august House, we have very recently taken a
decision and passed a Bill relating to unorganized sector workers. While 93 per cent of the people of our country are coming
under unorganized sector, the Government had taken the correct step to give recognition to these unorganized sector
people. I believe, hawkers are coming under the unorganized sector. So, social security should be given to them and
whatever commitments we have made in that particular Bill, those facilities should be provided to hawkers also.



Here, 1 would like to cite the example of Kolkata. You know that hawkers are compelled to sit on the footpath
because they do not have any other way to earn their livelihood. So, in Kolkata, we have decided that hawkers should not
be allowed in the carriageways and within 50 metres from the crossings, while wherever footpaths are encroached by
them, one-third should be used by them and two-third should be kept free for pedestrians.

Moreover, there are certain areas where we have decided that some kiosks should be made and they should be
presentable also. I got the opportunity to visit some other countries, where also I found that similar type of arrangements
had been made. Some Hawkers' Corners have been made there. We have made the same arrangement in Kolkata. For
Delhi also, it is very much required. My point is that they should not be evicted and they should be given the opportunity to
earn their livelihood.

On this issue, I have got full confidence in the hon. Minister because being a Member of the Standing Committee on
Urban Development, I have seen that it was decided during NDA regime to close down the Kolkata unit of the All India
Stationery and Printing Office. I am thankful to hon. Minister of State, Shri Ajay Maken and I must congratulate him and our
senior Minister, Shri Jaipal Reddy who have taken the bold decision to keep this unit viable and assured that no
retrenchment would be made.[S56]

I must congratulate you for it. All the workers throughout the nation -- wherever your units are there -- are very
happy.

17.00 hrs.
(Mr. Speaker in the Chair)

You have already taken the decision to absorb them as you are going for modernisation of these units, and you have also
taken the very good decision that they should be trained and absorbed in their respective jobs.

Clause 2 (1) (g) of this Bill states that :

nn

punitive action" means action taken by a local authority under the relevant law against unauthorised
development and shall include demolition, sealing of premises and displacement of persons or their business
established from their existing location, whether in pursuance of court orders or otherwise;"

My point is this. I got the opportunity to visit a number of places where the Urban Development Ministry is working. You
have talked about jhopri basti wherever EWS flats have been constructed by your Department. It was our observation that
allotment had been made through lottery for all these EWS flats, and LIG and MIG flats made for middle income groups,
and as soon as allotment is given, it is being sold at a higher price to some other party. I mean to say that the jhopr
dwellers -- who have been allotted flats -- are selling all these flats to others, and they are going back to the jhopris.
Therefore, when the jhopri-dwellers are being given EWS flats, then there should be certain condition that for at least 20
years they will not be in a position to sell it. They will have to use it, and their family members will have to use it and it
should not be saleable. Further, there should be some vigilance procedure where the Department will find whether it is
being sold to some other party or not.

As far as demolition of unauthorized structures is concerned, it is our experience in Delhi that there are many houses that
are constructed without caring about the law, that is, the existing building rules. My point is this. What the local
administration is doing when these buildings are being constructed? There should be some direction to the local authorities
that any unauthorized construction should be stopped in the beginning itself instead of waiting for it to get completed. But I
definitely welcome your decision that there should be some law.

The perspective plan for 2021 is definitely welcomed by me. The Central Government is spending a lot of money for the
overall development in Delhi compared to any other place. Of course, we are getting funds under JNNURM, but it is our
observation at least in West Bengal that the beneficiary contribution of 12 per cent for housing scheme for slum dwellers is
very much painful to them. It is my earnest request that you should introduce some mechanism so that they can obtain this
12 per cent contribution from bank on long-term basis. A long-term loan should be given so that they can have
accommodation in pukka buildings.

With these few words, I support the National Capital Territory of Delhi Laws (Special Provisions) Bill.

MR. SPEAKER: The next speaker is Shri Braja Kishore Tripathy. I would be able to give you only five minutes to speak on



this issue.[r57]

SHRI BRAJA KISHORE TRIPATHY (PURI): Respected Speaker, Sir, we are discussing The National Capital Territory of Delhi
Laws (Special Provisions) Bill, 2009. This enactment intends to regularize the unauthorized constructions, commercial use
of residential premises, encroachment on public land by slum-dwellers and Jhuggi-Jjhompri clusters, problems relating to
urban street vendors, which were affecting the lives of millions of people. By the provisions of this Bill, the Government
requires a time period of another one year to take all possible steps to finalise norms, policy, guidelines and feasible
strategies to deal with the problems of unauthorized development with regard to mixed land use not conforming to the
Master Plan, construction beyond sanctioned plans, and encroachment by slum and Jhuggi-Jhompri dwellers, hawkers and
urban street vendors.

The Government has come forward with this legislation just to regularize the irregularities committed. This Ministry has
contributed the maximum to the electoral success of Congress Party in the recent Delhi Assembly elections, as fear
psychosis was created in the minds of the people on this account by lingering the process of regularization on. The hon.
Minister has succeeded in his efforts.

Sir, we are discussing Ordinances and Bills in this regard for the fourth time in the last two years. The Delhi Laws (Special
Provisions) Act, 2006 which was passed in a hasty manner placed a one-year moratorium on demolition of unauthorized
constructions and ceiling of commercial establishments in the residential areas in the capital. It was anticipated to be
rejected by the Supreme Court. Personally I had expressed my apprehensions at that time that this Act would be rejected
by the court.

The Statement of Objects and Reasons of the present Bill states that Delhi Laws (Special Provisions) Act, 2006 was
enacted to address the several orders and directions passed by the Supreme Court and the High Court of Delhi in cases
pending before them. So, in effect it is just to negate the effect of the orders of Supreme Court and High Court that the
Government has come forward with this Bill. The Government is trying to take this House for granted by bringing this Bill to
regularize all the irregularities practised by the Government and to bail out the Government.

The apex court had termed the Act of 2006 as fully void and illegal. The Bench had observed that it was a pure and simple
legislation aimed at overruling the orders of the court. Now we are witnessing the same thing happening again here. The
Minister expressed confidence last time about the legality of the 2006 Act. He assured the House then that that Act would
not be rejected by the court. However, unfortunately this Act was rejected by the court immediately thereafter. Now, the
manner in which the Centre has tried to subvert the ceiling drive reflects very poorly on itself.

There is no doubt in the fact that the Parliament is the supreme law-making institution of the country. But the tendency of
the Executive of circumventing the court orders by introducing legislations is an unholy feature of our democracy. The
Government should not deal with things in this way. They should make legislation well in advance and must act with
foresight. When the Government comes forward with a legislation, it should be ensured that the legislation would stand the
test of law and it would not be rejected in the court.

During the tenure of this Government we have witnessed many such instances where different Acts had been either
rejected or dealt with very indifferently by the Supreme Court or the High Court.

MR. SPEAKER: Now conclude please. You agreed to one hour for this Bill. You are a party to this.
SHRI BRAJA KISHORE TRIPATHY : I will take just one more minute.

Everybody wants Delhi to be a modern and model city. For this purpose a new Master Plan was notified.[KMR58]
[s39]

On 7th of February, 2007, Master Plan has been prepared. We are now in 2009.
MR. SPEAKER: Your Party was allowed one minute but I have given you six to seven minutes.

SHRI BRAJA KISHORE TRIPATHY : What is the Government doing in the last two years? Master Plan was prepared for
2021. They lack vision. They should have formulated the Plan much earlier. Anyway, they have come out with the Master
Plan. Why are they sitting on it for the last two years? Again, why have they taken one year for this enactment?



MR. SPEAKER: Shrimati Krishna Tirath.
... Interruptions)
MR. SPEAKER: Shri Braja Kishore, you have always been cooperative.
... Interruptions)
SHRI BRAJA KISHORE TRIPATHY : I will take just two minutes, not more time.

This has created an alarming situation in Delhi and in other places. A lot of unemployed youth are rushing to these cities for
employment. The Government is not providing sufficient employment opportunities in the rural areas and that is the reason
whya€|

MR. SPEAKER: It applies to all Governments.

SHRI BRAJA KISHORE TRIPATHY : Both the Central and the State Governments should plan taking future into
consideration. Unemployment youths are coming to cities for employment. City is flushed with unemployed people. The
Government have to provide for their dwellings, food, health and education. Naturally, the Government should take
appropriate decision at the appropriate time.

MR. SPEAKER: This Bill has limited scope of extending by one year and the Bill has already been passed.

SHRI BRAJA KISHORE TRIPATHY : Initially, in 2006, they have come out with the Bill. We have discussed this Bill four
times. It is most unfortunate. I can say that this is the only Bill where we have discussed four times. This Government have
no vision. The Government could not anticipate as to what would happen in future. Mr. MinisterYou do not have any
planning. The Government is doing on these things which create fear psychosis in the people. If the Government intends to
do something, let it do properly. Do not take further time.

MR. SPEAKER: No more. You have made a lot of strong points.
SHRI BRAJA KISHORE TRIPATHY : Sir, last point.
MR. SPEAKER: This is your fourth last point!

SHRI BRAJA KISHORE TRIPATHY: At Delhi, how many houses have the Government constructed? They are assuring so
many times, they would do it. But how many houses have the Government constructed? How many roads have the
Government constructed? How many slum dwellers have you settled in Delhi? Tell us that you have settled so many slum
dwellers. ...(Interruptions)

MR. SPEAKER: No more recording except the speech of Shrimati Tirath.
(Interruptions ) * 3€/

MR. SPEAKER: Shri Tripathy, thank you very much for your cooperation.



* Not recorded
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MR. SPEAKER: Thank you very much for your cooperation.

Now, Shri P. C. Thomas — only for four minutes.

SHRI PC. THOMAS (MUVATTUPUZHA): 1 am sure that after the Bill is passed, policies will be framed so that further
encroachments can be avoided, and properly it will be given to those in difficulties. I am sure that lakhs of poor people will
be helped by stern steps taken in the Ministry.

I would like to suggest only one or two things. First is that some cheaper accommodation must be made available to
people from all over India who are living in Delhi, especially the job-seekers and others who are coming in large numbers. I
would submit that because of the huge cost, this has to be taken up very urgently. Secondly, I would like to suggest that
there are very big farm houses which are better than very high five star hotels; I do not know whether we are going to save
them also because many of them have encroached and they have taken up the properties of farmers. So, a different look
will have to be given to this aspect and I hope that it will be looked into. Lastly, Delhi is the national capital. I am sure big



leaders of the society must be honoured by giving proper place for setting up their memorials. [p61]

For example, Shri Narayan Guru. I think you know him personally. Millions of people have been requesting for it. Even
in the Parliament such a request has been made. I think the people concerned have come forward to make all
arrangements for the statue to be built in a very befitting way. The only thing is that the land has to be given. The land has
to be given urgently. I think that should not be delayed. I am sure that some steps were taken in this regard and some
assurances were also given but they are not being fulfilled yet. Shri Narayan Guru is a person whose message is very
relevant on the day. I am sure his messages will enthuse the coming generations not only in India but also abroad.

SHRI JAGDISH TYTLER (DELHI SADAR): Thank you very much, Sir, for giving me this opportunity. I rise to support the Bill
to make special provisions for the National Capital Territory of Delhi.

Sir, I have been hearing a number of Members speaking on this subject. I would like to put it on record and especially I
would like my friends from Bihar to listen me. Paswan Sahib, I would like my friends from Bihar to listen. Many-many years
ago people from Bihar, Rajasthan and UP came to Delhi and they lived in very poor colonies. S/Shri Sajjan Kumar, H.K.L.
Bhagat and the youth leader late Shri Sanjay Gandhi went to Shrimati Indira Gandhi and said that these poor people must
be given a proper place to live. I remember the Jan Sangh or the Janata Party at that time said that these people are
outsiders but then Shrimati Indira Gandhi said that Delhi belongs to whole of India and everybody has a right to come and
stay wherever he wants. In the first 20 Point-Programme 7 lakh people, who had come Bihar, UP and Rajasthan, were
given 25 yards of land in Delhi. That was a beginning made by the leader of Congress Party, Shrimati Indira Gandhi and
today that 7 lakh people have become 72 lakh now.

MR. SPEAKER: In how many years this has happened?

SHRI JAGDISH TYTLER : By this I just wanted to tell you that we have such a big heart. @&ecft @1 a1 aga as1 & We planned
for them and that is how this Master Plan came. The first priority in the Master Plan was, of course, improving Delhi,
improving sanitation, improving water availability and also giving houses to the poor people. That is how it was planned.
Shri Shahnawaz Hussain is not here. It was that Master Plan on which you sat for six years. It was Shri Ghulam Nabi Azad
who came, took action and initiated the Master Plan. Later on Shri Jaipal Reddy and our young Minister Shri Ajay Maken
brought this into reality. When this Master Plan was brought into reality, we lost the Municipal Corporation. Nobody knows
as to why we lost the Corporation. It is a part of the record. In the last section of my speech I said that there were
documents given in the Court by Shri Jagmohan that this should be demolished. It was said that demolition should be
carried out and reported every day to the Ministry. It is a part of the record and I think the young Minister will verify this
decision. It had created a commotion in Delhi. It made a mess of the Master Plan as the demolition started taking place.
When we started improving one thing, the other thing came and we lost. It was only because of Shri Jaipal Reddy and Shri
Ajay Maken, who came and really looked at Delhi the way it should have been looked, we started giving concessions,
improving things and brought Delhi to a proper sphere. Because of all these the Congress Party has won Delhi elections
third time. People started realising that these are the people who are giving us a beautiful Delhi. These are the people who
are looking after the poor people and also the urban villages.[R62]

That is why, suddenly, it all came out that Delhi needs improvements. I am glad that this Bill has been brought. It is
not that the Bill has been brought in 2009. The Bill has already been brought. It has been approved and all these
concessions have been given. But it just needed technical feasibility. It has been cleared from the Centre and it has to go to
the State. If they take pre-caution, I think by the end of 2009 all this would be finished and Delhi would have a proper
Master Plan. Delhi would have a proper planning done. It is not that something more has to be done, like one of my friends
has said. Delhi has got a beautiful Master Plan. This Master Plan will be implemented and future generations will remember
this Master Plan because on the basis of this, we will have beautiful and clean Delhi. Delhi will be a modern city in the
world. The Commonwealth Games are coming up and I hope one day we may have Olympics in Delhi. This is what we have
given as a vision today. Universities have come up and IITs have come up. What more does this Master Plan can give us? I
want to congratulate Shri Ajay Maken and Shri Jaipal Reddy for giving us this thing.

I just want to say one thing more. Of course, we must not forget the sufferings which were caused because of Mr.
Jagmohan's orders. People lost their homes and businesses. It is not because of Congress Party or not because a Minister
from the Congress ordered this. This is what was there in the Supreme Court affidavit which was given by the previous
Government. Nobody has gone through this. You must go through this. Who is responsible for that? People have lost their
hard earning. People who had come from Pakistan as refugees suffered. People had come from Bihar, Rajasthan, Uttar
Pradesh, etc. They all wanted to make Delhi as their home. They enhanced Delhi's prestige. They brought wealth also to



Delhi. It is not that they were a burden on us. They were not a burden on us. Delhi became a very vibrant city. But we
must give them a proper place to live. That is why, with the help of Mrs. Sonia Gandhi and the with the help of Members of
Parliament from Delhi, we have given you this Master Plan. I want to congratulate and thank the young Minister and Shri
Jaipal Reddy for making Delhi a beautiful city.

With these words, I support this Bill.
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®3 3¢ &) A 3 gIr0l AT Wi 3 33 3 6 15 per cent of the FAR or 35 per cent of the number of dwelling units, whichever is
higher, Glail 3 3 5t et dlom, @I oft Recht 3 Bacagior 3, a6 soloNfimcdt dlas Aaver (€.5ec1,v21.) aElior P e Bod aon fecht B
3loa2 Aplell &I waft Baer soleNfrmet diwz Aol B w6l B sarer 8 aliz 4 Bogedrmr 3 99 ulie sit Aea sElier &I Raarrdic 8,
33Aep1 99 wdic swlalfdasclt dtase et @1 &) dfdsal &cclt & sfog & clisll of @al 2 &6 @a A dA v e amiel, Sia @t oft spfts ot
goreTl Y @d A DA U [I8rs sordb fere ford gom) 21 oft smer amuet useft @ 3, s aom & e wie 3 a8 grawme ol 8

& AroToflI ISR I eovidig Boll A1gal, Sogiol afetor aedl 3fir sidt axedl &l wra =i uz 2xdt & A Aol e @I Asi U2 &l aladl §
fop i furdiie @ &odl Bdiser s darcie @ear 8 & 3nudbl siaenai 31 IoId) AIPRIGT ASRET 3 aeKT D20 31 53 DI B fob 3Ier
A ol 9lea]l @1 $N9TIel of fpan S 3liz 33 31662 smudhl et A A e safepsra dl w3 siiz wshiférees Jgaa & sie a8 oot sor al¥aall
fére war A war st oidf Aofl arfae

ferurdt Sft o ar-arz vas ara @wdl R sae Rt Rolae go &) fudt Sft, 3 snut aaror argen, oiriG 3t Stiorenrdt 3 oidl & fp faer Rolae grot
glol bl @ a1 \is difsme, g el T S f[Aet Asi U2 33 FHefeerd AHfeisr iz Baleftoror & Fafeerd urr @A 2, Asi 531 B13A B 3oc Sl
vqe &0l Ui fopdl &, Roslae 2ot &t e Y g2 28, i, acisr JYiar B¢ 3 &2 vae @I fiven orm RSlae dlor B ara a1 gz 228, fopefl off vae &
HU2 YU DIE of I A ordl f&=m I MU fordcor wen 5 52 SMerst @ 3y AL} w2 o) Wt ar ot 3

SHRI BRAJA KISHORE TRIPATHY : snuor 3wl sifssiacar us s af fGar &, I have quoted from the Statement of Objects and



Reasons.

SHRI AJAY MAKEN: st f¥Siac fapeft siie it @1 demr, it may be about something else. What I am saying is something on
record.

SHRI BRAJA KISHORE TRIPATHY : It is there in the Statement of Objects and Reasons. Let me just read it out. It says:

"The Delhi Laws (Special Provisions) Act, 2006 was enacted to address the several orders and directions
passed by the Supreme Court a€} "

SHRI AJAY MAKEN: Where has it been rejected? You used the word "rejected." Again and again you said that the Acts of
Parliament were rejected. ...(Interruptions) If your intention was not what you are saying now, then I stand corrected.
Otherwise, I want to tell you that no Bill passed by the Parliament on these matters were ever rejected. Leave aside being
rejected, no stay was even being granted by the Supreme Court. So, it is a matter of record. I just want to clarify.

A v dist 3l dictoll argan, U Hiolaflel A3 of Bal b fAbral #AbTlol WOIE oIt 38 2 312 [Abdol Aol W6l &) # ol digen, A1 Aol Bal
fo 1.13 e sovrell & srmuret Y53t oft & w<blar eft, 1.13 cnea siorer & clol sBldl & fore echt 3 @om 28 &) arer-2mer # @1 off adren

). 2111 e wrad : ool @or ok 87
31eael ABIGA & oier wilct ordl o2

oft arorr #Tor: Arer-aner 15,660 sdfeisr Afdrc & Huz o ac 61 & diiz A 1.13 drea & sremar 8 sor 1.13 ez o 3, Sian dor war, g
o1l 15 El12 Aicblol SIAI&3 el ola% 3idol [¥ogaicl fiorel i gl gab &, comer 6000 HdIoll T fUesel sud sdtol [Sretoara e & 3iiz s3I gue
QYR A e clidT 5.7 &olR #pToll T 2ot oif 23 3)[R66] 2ra Bt F<hlar wot srft 3] P dol gP 3, o @ol W 3 312 cllPI IAD 3iG2 SIol YF &
oI¢ 2| ¥& DA &3t fben &) amu il @ oft s 6-7 el @1 Filast ien e, Afdber smu ves #ft @1 ordl w3 uw & Ar vy A s ot waon J
AP 3ic2 3A ad apft aw 15,660 sdfeisr forcar we @ aa a1 & aiiz ad 2009-2010 ao a# cer 1,094 odts v e & e 3
B13f31e1 & dolrol &b fé1e, rbel 3P Xaed ®2 38 8) & ATolailer g Dl 6 #ft adron asar g

of 3iet 31 amu ceTeT AGI ol fPSrediol Asl dga ®iRAfted Jsia e &, FoIml eodIG dA gE Acol A Brdcel woll algen b as s el @I Ut
@2 3ii2 A cipil &t Aicg 2 b a3 Seclt & sila dlsil &t 3z sige B2 30D

MR. SPEAKER: The question is:

"That the Bill to make special provisions for the National Capital Territory of Delhi for a further period up to the
315t day of December, 2009 and for matters connected therewith or incidental thereto, be taken into
consideration."

The motion was adopted.
MR. SPEAKER: Now the House will take up clause-by-clause consideration of the Bill.

The question is:

"That clauses 2 to 6 stand part of the Bill."

The motion was adopted.

Clauses 2 to 6 were added to the Bill.

Clause 1, the Enacting Formula, the Preamble and the Long Title were added to the Bill.

SHRT AJAY MAKEN: T beg to move:



"That the Bill be passed."
MR. SPEAKER: The question is:

"That the Bill be passed."

The motion was adopted.



